ICONTESTED COMMERCIAL CASES DISPOSED DURING THE MONTH OF NOVEMBER-2024
COURT ROOM > Y CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER ACT
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON (0)3)

H. SANJEEV KUMAR AGGARWAL,| 01, Extension Block, Tis HazariSuit for Recovery ICS COMM-400/2023 03.03.2023 PRAVEEN KUMAR JAINO.P. 9899695533 |04.11.2024 IContested Suit for]
IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi S.SMOOTH MOTORS  JAGGARWAL & [Recovery
ICOURT)-01 IAND 7838442301

IMADHUSUDAN
IBHAYANA
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1195/2023 28.08.2023 ISTATE BANK OF INDIAVIJAY 9810210832 [05.11.2024 la3s Yes IContested Suit foy
ICourts, Delhi S. M/s. AAGHAAZ [PRAKASH AND|& [Recovery
ISANDEEP 9891144454
MISHRA
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1458/2023 01.11.2023 [RAMESHWAR LAL FOODSR.K. TARUN[9811225854 [13.11.2024 378 [Yes IContested ISuit foy
ICourts, Delhi [PVT. LTD. VS. KAPASANAND NITIN|& [Recovery
IAGRO PVT. LTD. IGARG 7770833377
301, Extension Block, Tis HazariSuit for Recovery ICS COMM-2149/2022 09.09.2022 [SANJAY JAIN VS. JAGJITINARVIR SINGH|9654733113 &[18.11.2024 801 [Yes IContested Suit for
ICourts, Delhi ISINGH GULATI JAND JITESH|9868739146 [Recovery
IKUMAR SINGH
301, Extension Block, Tis HazariSuit for Recovery ICS COMM-877/2023 [30.05.2023 ICANARA BANK VSMS. BULBUL}9654829371 [20.11.2024 540 [Yes IContested ISuit for
ICourts, Delhi [SIMRAN FASHION STYLE [YADAV ANDI& [Recovery
IMR. ROHIT 9319853697
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1430/20213 27.10.2023 [REKHA ROHTAGI VSJK.K. 9552363981 [26.11.2024 1396 Yes IContested ISuit for]
ICourts, Delhi [SURYA SANITARY|SRIVASTAVA & [Recovery
[TRADERS JAND PAWAN[7803853691
IKAPOOR
o1, Extension Block, Tis HazariSuit for Recovery ICS COMM-225/2019 22.02.2019 [SUPER HOZERAHUL 9899619440 [29.11.2024 2107 [Yes IContested Suit foy
ICourts, Delhi [NDUSTRIES PVT. LTD/TANDON AND[& IRecovery
S. PIARE LAL ILALIT KUMAR (9811103959
2 SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM)/ 1866/2021 18.06.2021 [KHUSHI AGRO FOODSMOHD INA 06.11.2024 1203 INIL INIL [Recovery
IDISTRICT JUDGE (COMMERCIAL [PRODUCTS Vs ROYALSULAMAN
ICOURT)-02 IAGRI SUPPLY IKHAN
06 ICS (COMM)/ 1232/2023 14.09.2023 M/S AK. BROTHERS VSKALPANA JAIN [9953614443 [06.11.2024 la11 INIL [NIL [Recovery
IM/S GAURAV TRADERS
06 ICS (COMM)/ 3318/2021 14.09.2021 [KASHMINI LAA Vs VIJAYRAKESH 9811539888 [11.11.2024 1122 INIL INIL [Recovery
[KUMAR IPATIYAL
1306 ICS (COMM) 485/2024 22.04.2024 [RAKESH Vs MUNICIPASATYENDRA  [|9811161525 [11.11.2024 199 INIL INIL [Recovery
ICORPORATION OF DELHIKUMAR SINGH
1306 Misc DJ 517/2024 03.09.2024 M/S INDIAN OILKUNAL KALRA [NA [16.11.2024 73 INIL INIL IMISC
ICORPORATION LTD Vy
IM/S G K DIARY AND|
IMILK PRODUCTS
13 [SH. ILLA RAWAT, DISTRICTICENTRAL 1303, Extension Block, Tis HazariSuit for Recovery ICS COMM378/2024 18.03.2024 IARUN RANA VS MCD ICP TYAGE 9810231866 [29.11.2024 256 [Yes IDECREE Suit for]
HUDGE, (COMMERCIAL COURT)| ICourts, Delhi [Recovery
03, TIS HAZARI COURT, DELHI
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM2286/2022 06.10.2022 IM/S SPACE 4 BUSINESSDURGESH 9811217093  [25.11.2024 781 [Yes IDECREE ISuit foy
ICourts, Delhi [SOLUTITION PVT.LTD VSGUPTA [Recovery
[DESTRICT ELECTION]|
IOFFICER(NEW DELHI)&
JANR.
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1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 494/2023 21.03.2023 IM/S KIRAN ROADWAY: 9810476767 [11.11.20214
ICourts, Delhi [PVT.LTD VS RT PACKING|
[LIMITED
03, Extension Block, Tis HazariSuit for Recovery ICS COMM 600/2023 10.04.2023 IMEENAKSHI GOEL PROP/TUSHAR 9871550054 [23.11.2024 593 [Yes IDECREE
ICourts, Delhi IM/S VEEJAY SERVICEGUPYTA

[STATION \& YFQ
[PROJECTS PVT.LTD &

IORS
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 2050/2022 26.08.2022 INARSINGH DASS & COJVINAY MOHAN [7289068560 [28.11.2024 825 [YES IDECREE
ICourts, Delhi S PURPLE PAPER]

[PRODUCTS PVT. LTD

1303, Extension Block, Tis HazariSuit for Recovery ICOUNTER CLAIM 05/2023 [07.02.2023 INARSINGH DASS & COJCHANDER 9871491045 [28.11.2024 660 [YES IDISMISSED
ICourts, Delhi S PURPLE PAPERMOHAN
[PRODUCTS PVT. LTD IKAPOOR

1303, Extension Block, Tis HazariSuit for Recovery IOMP(COMM) 96/2022 [11.07.2022 [SATYA PARKASH|LAL SINGH 9212046428 [14.11.2024 857 [YES ISET ASIDE
ICourts, Delhi [PANWAR & ORS VS IDFQ
[BANK

1303, Extension Block, Tis HazariSuit for Recovery
ICourts, Delhi

1303, Extension Block, Tis HazariSuit for Recovery MP(COMM) 182/2022 [15.12.2022 [KHURSHID AMHADHASNAIN 8750618722 [12.11.2024 698 [YES ISET ASIDE
ICourts, Delhi [LONE & ANR  VSKHAUYA
IMAHINDRA &
IMAHINDRA FIN|
SERVICE LTD.
4 IMS ANIL KUMAR SISODIA,CENTRAL 304 EXTENSION BLOCK THCORECOVERY ICS (COMM)/514/2024 26-04-2024 IMATHRA DASS AHUJASH. A.K.Trivedi [9871441764 [04-11-2024 192 Days [YES ICONTESTED INIL INIL IRECOVERY/|
[DISTRICT JUDGE, COMMERCIAL [DELHI IAND SONS Vs DELH]|
ICOURT-04 [TOURISM AND|
[TRANSPORTATION
IDEVELOPMENT
05 EXTENSION BLOCK THCORECOVERY ICS (COMM)/3029/2021 28-08-2021 ICANARA BANK (E4MS. REKHA|9810168405 [06-11-2024 1166 Days IYES ICONTESTED INIL INIL IRECOVERY/|
[DELHI SYNDIACTE BANK) VSRUSTAGI
[MANISH DEHAR
06 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1443/2023 27-10-2023 RENU SETH Vs M/§|§ . 9811062684 [07-11-2024 1377 Days [YES ICONTESTED INIL INIL IRECOVERY
IDELHI ISURYA SANITARY|K.K.SRIVASTAV|
[TRADERS A
;307 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1151/2023 10-08-2023 SHRI RAM KISHORESH. SANJAY[9810959432 [22-11-2024 l470 Days [YES ICONTESTED INIL INIL IRECOVERY|
IDELHI ISHARMA PROP M/S R KIBANSAL

[ELECTRICALS Vs THE
[EXECUTIVE ENGINEER
AND M W AND S CN
308 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1535/2023 20-11-2023 ICANARA BANKSSH. AMIT|9810224624 [26-11-2024 1368 Days [YES ICONTESTED INIL INIL IRECOVERY/|
IDELHI ERSTWHILE SYNDICATEGUPTA
BANK) Vs M/S SHREE
[KRISHNA ENTERPRISES

JAND ORS
Bog EXTENSION BLOCK THORECOVERY ICS (COMM)/486/2023 [18-03-2023 [M/S TRIDENT TECHLAB[SH. NARENDRA|9811403864 [27-11-2024 620 Days YES ICONTESTED INIL INTL. RECOVERY|
IDELHI IPVI.LTD Vs JYOTHYKALRA
[NSTITUTE OF
[TECHNOLOGY
IBANGALORE
I5 SH. MANOJ KUMAR DISTRICTICENTRAL INIL
WUDGE (COMMERCIAL COURT)-05
6 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL uio ICS (COMM) 6/2019 [30.10.2019 ICICI BANK LID. VSJSH. PUNIT|9810437609 [13.11.2024 1841 DAYS INA IContested INA INA ISUIT FOR|
06 TIS HAZRI COURT CENTRAL IABHIMANYU SHARMA  |KUMAR [RECOVERY/|

IDELHI IBHALLA |OF MONEY
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k1o ICS (COMM) [2305/2022 [19.11.2024 IPANKAJ ARORA VS. MCD [SH. 9811161525  [19.11.2024 [771 DAYS IContested ISUIT FOR|
ISATYENDRA IRECOVERY]|
IKUMAR SINGH |[OF MONEY
k1o ICS (COMM) 2719/2022 20.11.2019 ICICI BANK LTID. VSJSH. DEEPAK|9818030800 [22.11.2024 1829 DAYS INA IContested INA INA [SUIT _ FOR|
MOHABBAT ALI IKAUSHIK IRECOVERY/|
|[OF MONEY
K10 ICS (COMM) [2306/2022 10.10.2022 [BHARAT ARORA VS. MCD |SH. 9811161525  [25.11.2024 777 DAYS INA IContested INA INA ISUIT FOR|
ISATYENDRA IRECOVERY/|
IKUMAR SINGH F MONEY
7510} ICS (COMM) [2225/2022 22.09.2022 ELCOME  ASSOCIATESSH. ROBIN[9560905884 [26.11.2024 796 DAYS INA IContested INA INA ISUIT FOR|
S. MCD IBHARDWAJ [RECOVERY/|
IOF MONEY
7510} IOMP (COMM) 6/2020 22.08.2020 INEHA CHOPRA & ORSJSHASHI 19990708680 [26.11.2024 1555 DAYS INA IContested INA INA [U/S 34 OY
S. OM PRAKASH IKAUSHIK IARBITRATI
ION ACT
2500 ICS (COMM) [1285/2023 05.10.2023 IKAS PARASHAR VSJSH. ASHOK KRJ9810556443 [29.11.2024 l421 DAYS INA IContested INA INA ISUIT FOR|
IM/S. KERALA AYURVEDAGUPTA IRECOVERY
[LTD. & ORS. |[OF MONEY
7 SH. MUKESH KUMAR GUPTA,CENTRAL 302 lcs(comm) 1761/2019 07.09.2019 [DPARPAN  ANAND  VSPUNEET 9718302748 [16.11.2024 1897 INA ICONTESTED [NA INA IRECOVERY/|
[DISTRICT JUDGE, COMMERCIAL TPUL KUMAR IKUMAR
ICOURT-07
302 ICS(COMM) l1755/2021 14.06.2021 HETU NARANG VSVIJAY SEHGAL (9873403435 [23.11.2024 1258 INA ICONTESTED [NA INA IRECOVERY/|
IMOHIT KARAK
1302 ICS(COMM) l562/2023 01.04.2023 [UMESH TYAGI VS MCD &AKHIL RANA |8860939496 [30.11.2024 609 INA ICONTESTED INA INA IRECOVERY/|
ANR.
02 ICS(COMM) 1625/2023 21.12.2023 [HITESH KHURANA VSRAJESH 9810294894 [29.11.2024 1349 INA ICONTESTED INA INA IRECOVERY|
[KANWAR ENTERPRISESBANATI
[PVT. LTD.
8 SH. GORAKH NATH PANDEY,CENTRAL 08EXTENSION BLOCK THC |[RECOVERY kcs-1330/23 11.10.2023 BANK OF BARODA VSNA [NA 11.11.2024 397 INO ICONTESTED INIL INIL IRECOVERY/|
[DISTRICT JUDGE, COMMERCIAL [HARWARD ONLINE SHOP|
ICOURT
1308EXTENSION BLOCKTHC  |RECOVERY ICS-165/24 20.01.2024 STATE BANK OF INDIA VINA INA 12.11.2024 288 INO ICONTESTED INIL INIL IRECOVERY/|
[SUMAN DEVI
BOSEXTENSION BLOCKTHC  |RECOVERY ICS-288/24 24.02.2024 IM/S AB BUILDERS VSNA [NA [13.11.2024 263 INO ICONTESTED [NIL INIL IRECOVERY/|
IMCD
BoS8EXTENSION BLOCK THC  |[RECOVERY ICS-279/24 [02.02.2024 [SUNIL BANSAL VS MCD _[NA INA l4.11.2024 397 INO ICONTESTED INTL INTL. RECOVERY]
1308EXTENSION BLOCK THC  |RECOVERY ICS-2147/22 09.09.2022 [BANSAL TRADINGNA [NA [16.11.2024 285 INO ICONTESTED INIL INIL [RECOVERY/|
ICOMPANY VS ADHUNIQ
[PACKERS
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23.03.2023 SHAILJA PAPERS V! 18.11.2024 ICONTESTED

IMAGMA PRINT O PACK

[308EXTENSION BLOCK THC  [RECOVERY ICS-520/23

IRECOVERY ICS135/24 22.01.2023 [AJAY KUMAR GUPTA VSNA [NA 21.11.02024 1305 INO ICONTESTED INIL INIL IRECOVERY]|
[RAJ KUMAR GILL

IRECOVERY [CS-1253/23 20.09.2023 [SURAJ PRAKASH VS MCD [NA INA [23.11.2024 430 [NO ICONTESTED INIL INIL IRECOVERY

9 [SH. DEEPAK GARG, DISTRICTICENTRAL 1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/256/2023 13-02-2023 ICANARA BANK VYCHANDRA 9654643317 [19-11-2024 645 ICONTESTED
WUDGE, COMMERCIAL COURT-09 [BLOCK MILLENNIUM IBHUSHAN
IMARKETING THROUGH[TTWARI(P),
[TS PROP MR AMIT|
INANDA

1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/650/2024 29-05-2024 [Kamal Gupta Vs Municipa] DEVENDER 9811070396 [11-11-2024 166 ICONTESTED
IBLOCK ICorporation Of Delhi IKUMAR
JAIN(P),

1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/1266/2023 23-09-2023 [SAJI JOSEPH Vs OPERADEV RAJ9811387613 [20-11-2024 la24 ICONTESTED
IBLOCK 5LOBAL PVT LTD ISHARMA(P),

1309 THIRD FLOOR EXTENTION|CS ICS (COMM)/1364/2023 16-10-2023 ISH ASHOKHitesh 8586877727 |11-11-2024 1392 ICONTESTED
[BLOCK IMITTALPROPRIETOR OFKumar(P),
IM/S GANPATI OVERSEAS|
s M/S CAPITAL
IGRAINTHROUGH ITY
o [SH. AJAY PANDEY, DISTRICTICENTRAL 307 (Civil ICS (COMM)/3005/2021 27/08/21 IM/S. M.K. ENTERPRISES{Ajay Kumar 966716226  [06/11/24 #MACRO? [No Settled/ 6/11/24
WUDGE, COMMERCIAL COURT s M/S. VOHRA RUBBER| ICompromised
IAND ELECTRICALS AND|
IORS

307 ICivil ICS (COMM)/1449/2023 I31/10/23 [ASHA RAM AND SONSSachin Kr Jain 9873586359 [06/11/24 #MACRO? No IDecree (Ex-Parte) 06/11/24 o
[PVT LTD Vs THEOCOM|
[FOOD PRODUCTS PVT|
[LTD

07 (Civil ICS (COMM)/1381/2023 18/10/23 PVAMMU AND KASHMIRAmit Gupta 9810224624 [07/11/24 #MACRO? No [Decree (Ex-Parte) 7/11/24
[BANK Vs M/S M SONS

07 (Civil ICS (COMM)/4991/2021 26/11/21 [CICI BANK LTD VsChetnaBhalla |- 13/11/24 #MACRO? No IDecree (Ex-Parte) 3/11/24
[RAMPAL SINGH

1307 (Civil ICS (COMM)/1141/2023 09/08/23 [RAJESH KUMAR GUPTAMOohit Singhal |- 14/11/24 #MACRO? [No IContested 4/11/24 o
[PROPRIETOR OF M/§
[BALAJI AND ASSOCIATES
s MUNICIPAL
ICORPORATION O
307 ICivil ICS (COMM)/955/2021 l20/03/21 IANISH AGGARWAL VgAshish Kapoor [9811166800 [16/11/24 #MACRO? [Yes [Settled/ 16/11/24 o
IMUKHTAR AHMED MIR ICompromised

307 ICivil ICS (COMM)/373/2024 15/03/24 ISTATE BANK OF INDIA VgAshok  Kumarn9g910019614 [16/11/24 #MACRO? No [Decree (Ex-Parte) 16/11/24 o
M/s. MAA SANTOSHIBahl
[TRADERS

1307 (Civil ICS (COMM)/768/2024 15/07/24 Anubhav Jain Vs VinitaSS Jain 9891043078 [18/11/24 #MACRO? [No Settled/ 18/11/24
[Kulhtia ICompromised
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307 ICS (COMM)/4511/2021 01/11/21 [SUREKHA DEISGNS P i 7303296156 [19/11/24 #MACRO? IDecree (Ex-Parte) 19/11/24
LTD Vs M/S NEW|
[MANPASAND VASTRALAY)|

307 ICivil ICS (COMM)/1508/2022 07/06/22 AMSOR _ ENTERPRISESManish Singhal (9811529112 [22/11/24 #MACRO? No [Settled/ 2/11/24 |o
s VIKAS ICompromised

07 ICivil ICS (COMM)/462/2018 27/11/18 ZONES CORPORATEManiuj Aggarwal9818094931 [23/11/24 #MACRO? [No IContested [23/11/24

[SOLUTIONS PVT LTD V§
ALTANT TRADING PVT]|

[LTD AND Ors.
1307 (Civil ICS (COMM)/1357/2022 28/05/22 [KARTIKAY IMPEXAnkur Singhal (9811126091 [25/11/24 #MACRO? No [Plaint Return 25/11/24
[PRIVATE LIMITED V:
ICOIRFOAM INDIA
[PRIVATE LIMITED
1307 (Civil ICS (COMM)/619/2024 18/05/24 INike Innovate C V VsShravan Bansal [9650682928 [25/11/24 #MACRO? [Yes Settled/ 25/11/24
[Fashion Zone ICompromised
307 ICivil ICS (COMM)/112/2024 18/01/24 [RAJIV  ASSOCIATES VsAshutosh Nagar [9999666398 [29/11/24 #MACRO? No IContested 29/11/24 o
IM/s. RASIK EXPORT PVT|
[LTD
1307 ICivil ICS (COMM)/951/2024 03/09/24 M/s H.M.S. ENTERPRISESBADAL 9811028674 [30/11/24 #MACRO? [No Settled/ 130/11/24
s M/s INDIAN PLASTIQDWIVEDI ICompromised
[INDUSTRIES
1307 (Civil [Execution 06/08/24 Mukesh Kumar Kashyap VJRANJAN DOSHI[7011312145 [16/11/24 #MACRO? [No Settled/ 16/11/24
Comm.)/323/2024 IM/s Oberoi Electric and| ICompromised

Machinery Store

307 ICivil [Execution l10/07/24 IDEEPA Vs VANDANARama Shankar [9811214465 [22/11/24 #MACRO? No [Withdraw 2/11/24 |o
Comm.)/265/2024 [YADAV

07 (Civil IOMP (Djo2/09/24 [DFC FIRST Bank LTD V4JOGINDER 9810315334 [06/11/24 #MACRO? Yes [Withdraw 6/11/24
COMM.)/892/2024 IANKIT CHOUDHARY ISUKHIJA

07 (Civil IOMP (Djo2/09/24 [[DFC FIRST Bank LTD V§JOGINDER 9810315334 [06/11/24 #MACRO? Yes [Withdraw 6/11/24
COMM.)/893/2024 TRSHAD KHAN ISUKHIJA

1307 (Civil OMP (Djo2/09/24 [[DFC FIRST Bank LTD V§JOGINDER 9810315334 [06/11/24 #MACRO? [Yes |Withdraw 06/11/24 o
COMM.)/894/2024 [HEMANT KUMAR VERMA|SUKHIJA

307 ICivil IOMP (Djo7/09/24 [HDFC BANK LTD VSANISH BHOLA [9811452022 [08/11/24 #MACRO? [Yes [Settled/ 08/11/24 o
COMM.)/937/2024 INESBA HEALTHCARE ICompromised

[PRIVATE LIMITED

307 ICivil MP (Djos/09/24 [HDFC BANK LTD VSANISH BHOLA (9811452022 [12/11/24 #MACRO? [Yes [Withdraw n2/11/24 |o
COMM.)/913/2024 ISARABJEET SINGH

1307 (Civil OMP (D24/10/24 [TATA CAPITAL LTD VSANISH BHOLA [9811452022 [12/11/24 #MACRO? [Yes |Withdraw 2/11/24

COMM.)/1228/2024 INOD KUMAR JAIN
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o7 loMP #MACRO? Withdraw

)

24/09/24 DFC FIRST BANK LTD VgJoginder Sukhija[g810315334 [18/11/24 18/11/24

COMM.)/1055/2024

TUKESH SATISH

COMM.)/1076/2024

[LIMITED Vs VAIBHAY|
IANAND

307 ICivil IOMP (Di26/07/24 [TATA CAPITAL LTD VgAnish Bhola 9811452022 [19/11/24 #MACRO? [Yes [Withdraw n9/11/24 |o
COMM.)/753/2024 IAVISH PANWAR 5912
07 ICivil OMP (D28/08/24 [[DFC FIRST Bank LTD V§JOGINDER 9810315334 [25/11/24 #MACRO? [Yes [Withdraw 25/11/24
COMM.)/859/2024 INOD KAPOOR ISUKHIJA
1307 (Civil OMP (D[28/08/24 [[DFC FIRST Bank LTD V§JOGINDER 9810315334 [25/11/24 #MACRO? [Yes ithdraw 25/11/24
COMM.)/861/2024 [RAJ BHAWAN YADAV ISUKHIJA
1307 (Civil OMP (Dpo/09/24 [DFC FIRST BANK LTD VsJOGINDER 9810315334 [25/11/24 #MACRO? [Yes ithdraw 25/11/24
COMM.)/957/2024 [TANYA DANG ISUKHIJA
307 ICivil MP (Djio/09/24 [[DFC FIRST BANK LTD V§JOGINDER 9810315334 [25/11/24 #MACRO? [Yes [Withdraw 25/11/24 o
COMM.)/958/2024 [PRABHUNATH MURLI ISUKHIJA
1307 ICivil MP (Dp2/09/24 AXIS BANK LTD. VsSunita Singh 9871040589 |25/11/24 #MACRO? [Yes |Withdraw [25/11/24
COMM.)/977/2024 IMUSTKEEM
1307 ICivil OMP (Dp2/09/24 IAXIS BANK LTD. VsSunita Singh 9871040589 |25/11/24 #MACRO? [Yes [Withdraw [25/11/24
COMM.)/978/2024 [RAMRAJ GREWAL
307 ICivil OMP (Dp7/09/24 AXIS BANK LTD VsSunita Singh 9871040589 |25/11/24 #MACRO? [Yes [Withdraw 25/11/24 |o
COMM.)/998/2024 IARYAN AGGARWAL
07 (Civil IOMP (Djo3/08/24 [DFC FIRST Bank LTD V4JOGINDER 9810315334 [28/11/24 #MACRO? Yes [Withdraw [28/11/24
COMM.)/799/2024 INEEL KAMAL ISUKHIJA
07 (Civil IOMP (Djo3/08/24 [[DFC FIRST Bank LTD V§JOGINDER 9810315334 [28/11/24 #MACRO? Yes [Withdraw [28/11/24
COMM.)/800/2024 [PRADEEP KUMAR ISUKHIJA
1307 (Civil OMP (Dp6/08/24 [DFC FIRST BANK LTD. VsJOGINDER 9810315334 [28/11/24 #MACRO? [Yes |Withdraw 28/11/24 |o
COMM.)/827/2024 [DARSHAN DALBIR ISUKHIJA
307 ICivil IOMP (Djo4/09/24 IAXIS BANK LTD Vs ALKAAMRENDRA (9871040589 [28/11/24 #MACRO? [Yes [Withdraw 28/11/24 o
COMM.)/905/2024 ERMA IKUMAR
307 ICivil MP (Df2/09/24 AXIS BANK LTD. VsSunita Singh 9871040589 [28/11/24 #MACRO? [Yes [Withdraw [28/11/24 |o
COMM.)/979/2024 TABASSUM KHAN
1307 (Civil OMP (Df25/09/24 IM/s IDFC FIRST BANK[Rahul Kashyap [9205511796 [29/11/24 #MACRO? [Yes |Withdraw 29/11/24




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADV ADVOCATE DATE

MOBILE
NUMBER

OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
INSTITUTION (CONTESTED /N OFFOR

REGISTRATIO RESPONDENT NAME
N

MEDIATION
TOOK PLACE

SETTLED)

DECREE  EXECUTI
ON OF

307 IOMP (D[28/09/24 IDCB BANK LTD VSANISH BHOLA [9811452022 [29/11/24 #MACRO? [Disposed of 29/11/24
COMM.)/1099/2024 JASVEER M

307 ICivil IOMP (D28/09/24 [DCB BANK LTD Vs BHAGANISH BHOLA [9811452022 [29/11/24 #MACRO? [Yes [Disposed of 29/11/24 |o
COMM.)/1100/2024 ISINGH

07 ICivil OMP (Dho/09/24 [[DFC FIRST BANK LTD V§JOGINDER 9810315334 [30/11/24 #MACRO? [Yes [Withdraw 0/11/24

COMM.)/1011/2024 [SANJAY KUMAR SHARMAISUKHIJA

1307 (Civil OMP (D21/09/24 [[DFC FIRST BANK LTD V§JOGINDER 9810315334 |[30/11/24 #MACRO? [Yes |Withdraw 30/11/24
COMM.)/1033/2024 [RAJESH KUMAR ISUKHIJA

307 (Civil [Departmental Inquiry/ 1/[13/08/24 [Department Vs. ----- INA INA 12/11/24 #MACRO? [Yes IDisposed of -
2024




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

SH. S.S RATHI, DISTRICT JUDGE,| ICOURT ROOM 310 ICS (COMM)/1094/2023 27-07-2023 M/S VEERAsunira jain(P), 04/11/24 l466 IContested Suits for]
ICOMMERCIAL COURT [FRAGRANCES PVT LTD V: recovery
MD SHAHJAHAN land
[Damages--
2,1,C
ICOURT ROOM 310 ICS (COMM) ICS (COMM)/875/2023 [30-05-2023 SHASHANK AGGARWALMOHAMMAD [ 05/11/24 525 - IContested F - [Design  Act]
s SAMBHAV[BILAL(P), l1911--20
[KUMARTRADING AS M/§
IANNAPURANA
ICOURT ROOM 310 ICS (COMM) °S (COMM)/631/2022 18-02-2022 IMUNICIPAL INITIN - 08-11-2024 994 - IContested F I [Recovery of|
ICORPORATION OF DELHISHOKEEN(P), [Money--37
s M/S ANANT]
[SCIENTIFIC TRADERS
ICOURT ROOM 310 ICS (COMM) [CS (COMM)/181/2021 16-01-2021 IM/S GULSHAN LAMEEVARUN - 14-11-2024 1398 F IContested F F [Recovery of|
[PACK PLTD Vs M/SBHANDARI(P), [Money--2(1)|
[PEARL PRINT PACK PLTD ©)@
ICOURT ROOM 310 ICS (COMM) [CS (COMM)/352/2023 25-02-2023 [TIMES INTERNET|SUNIL - 26-11-2024 640 F IContested F F [Civil Cases--|
ILIMITED Vs SERVICEKUMAR(P), ICOMMERC
IMAGIC INFOJOBS PVT| [[AL,COURT
[LTD S,ACT,2015,
ICOURT ROOM 310 ICS (COMM) S (COMM)/1641/2019 [30-08-2019 IALSTONE ILALIT - 12-11-2024 1901 3 IContested F I [Recovery of|
INTERNATIONAL Vs HIGOSWAMI(P), [Money--74
[LEAD INFOTECH PVT|
[LTD
ICOURT ROOM 310 ICS (COMM) °S (COMM)/36/2024 05-01-2024 IMadhav Life Style Pvt LtdBRIJENDRA 0818977551 [11-11-2024 311 - IContested F F Suits for
s Manjeet Singh Narang [PRATAP SINGH [recovery
land
[Damages--6
ICOURT ROOM 310 ICS (COMM) °S (COMM)/3903/2021 04-10-2021 ISOUTH DELHIAMARDEEP - 19-11-2024 1142 F IContested F I [Recovery of]
[MUNICIPAL IMAINI(P), [Money--2(1)
ICORPORATION \E ()i
MANOJ KUMAR
ICOURT ROOM 310 ICS (COMM) S (COMM)/207/2024 06-02-2024 ikas Bansal Vs Municipalsatyendra kumaro811161525 [25-11-2024 293 - IContested F o [Recovery of|
ICorporation Of Delhi ingh(P), [Money--12
12 [SH. RAVINDER BEDI, DISTRICTICENTRAL ko1 ICS (COMM) 1616/2019 28-08-2019 M/S AMPRO Vs M/SALOK DEV 9718090890 [14.11.2024 1905
PUDGE, COMMERCIAL COURT [DAZZLE =~ ACCESSORIES
[NDIA LLP
o1 IOMP (I) (COMM.) ka7/2024 07-05-2024 M/S MOHD.AHSONAVINASH K|9871441764 [22-11-2024 199
INFRA PVT.LTD VSTRIVEDI
[[INDUSIND BANK LTD.
o1 ICS (COMM) l1534/2023 28-11-2023 ICANARA BANK VSPRATAP 9990366723 [27-11-2024 365
ASHIMA ICHANDRA
[INFRASTRUCTURE PVT|RANA
[LTD AND ORS
i3 [SH. M.K NAGPAL, DISTRICIICENTRAL Boz [OMP(COMM) l19/2024 05.07.2024 [M/S KAUTEN KRAFT VSTARUN 0811484755 [25.11.2024 143 DAYS INA CONTESTED INA INA [ARBITRATI
HUDGE, COMMERCIAL COURT INEET DAWER ISHOKEEN [ON ACT|
U/S 34
o2
302 ICS(COMM) l1524/2023 25.11.2023 REKHA VS HDFC ERGOAMIT KUMAR (9871897844 [30.11.2024 372 INA ICONTESTED INA INA [SUIT FOR]
IGICLTD. IRECOVERY/|
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DISTRICT

COURT ROOM

o2

CASE TYPE

IOMP(COMM)

CASE NO.

21/2024

DATE

REGISTRATIO
N

16.03.2024

RESPONDENT NAME

|8 KRISHNAMURTHY V!
ISBI CARDS
IPAYMENTS

OFPETITIONER NAME VSADVOCATE

ISHIKHAR

ANDSSRIVASTAVA

ADVOCATE
MOBILE
NUMBER

8287077645

DATE
DECISION

21.11.2024

OFDAYS FOR DISPOSALWHETHER

250

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

ICONTESTED

OFDATE OFNUMBER AC
EXECUTIO OF DAYSSE!
/N OFFOR
DECREE  EXECUTI
ON OF

N

U/S 34

ACT|

4

[SH. ASHUTOSH KUMAR, DISTRICT]
VUDGE (COMMERCIAL COURT)

WEST

Cs

ICS (COMM)/838/2022

18-10-2022

ICANARA BANK Vs M/§
STREET HAWKERS]
ICUISINES AND ORS

AMIT
GUPTA(P),

0810224624

l19-11-2024

763

IDECREE

INil INil

CS

ICS (COMM)/708/2022

02-09-2022

[UNION BANK OF INDIA|
s MUSKAN 3 SHG AND|
IORS

[ALOK
KUMAR(P),

9911000126

[21-11-2024

[Yes

IDECREE

INil INil

15

MS. HEMANI MALHOTRA,|
[DISTRICT JUDGE (COMMERCIAL
ICOURT)-02

WEST

ICS COMM

[Civ DJ/1169/2018

08-10-2018

IMR. DEEPAK KUMAR|
ISINGHAL PROP. OF M/§
SHREE BALAJ]|
[INDUSTRIES Vs MR]
ATUL GUPTA PORP OF

INEET
TANEJA

7838661141

11-11-2024

2226 DAYS

INo

(Contested

INIL INIL

ICS COMM

ICounter Claim/79/2022

26-11-2022

IPRADEEP VIG Vs NATUR
IGREEN TOOLS AN
IMACHINES PVT LTD

JAY
ISEHGAL

K|

9873403435

13-11-2024

718 DAYS

(Contested

INIL INIL

ICS COMM

ICS (COMM)/305/2022

[25-04-2022

[PRADEEP VIG|

IAMBA AUTO AGENCIES
s M/S NATURE GREEN|
TOOLS AND MACHINES

(VIJAY

[PROPRIETOR OF M/SSEHGAL

K|

9873403435

[13-11-2024

933 DAYS

(Contested

INIL INIL

ICS COMM

ICS (COMM)/495/2022

09-06-2022

[ELESCO TRADERS PVT)]
LTD. Vs M/S
IMMUNE SYSTEMS

IVAIBHAV

FIREMEHRA

0811364404

[22-11-2024

1897 DAYS

Contested

INIL INIL

16

[SH. DIG VIJAY SINGH, DISTRICT]
PUDGE (COMMERCIAL COURT)-03

WEST

ICS (COMM)/57/2023

16/01/2023

[TANWAR Vs
IDHRUV
IKUMAR SINHA

|[SMT. RAJ BALA[Sita Ram Thakur

9810651595

04/10/2024

INA

IDECREE

INA

INA

ICS (COMM)/58/2023

[16/01/2023

ISAGAR FOODS|
PVT LTD Vs
IDINESH
IKUMAR

MS VIDYANVivek Verma

9873398752

07/10/2024

INA

IDISMISSED

INA

INA

ICS (COMM)/83/2023

19/01/2023

ISANJEEV
IKUMAR GOEL
Vs  MOTHERS|
IPRIDE
IDWARKA

arun Chawla

9971195999

09/10/2024

INA

IDECREE

INA

INA

ICS (COMM)/410/2023

b3/05/2023

ISH. SUBASH]
JARORA PROP,
IM/S REAL LINE|
IHOME

JAPPLIANCES V|

ishal Chhabra

9873398752

l04/10/2024

INA

IDECREE

INA

INA

ICS (COMM)/507/2023

07/07/2023

[INDIAN BANK]
Vs S. |
INTERNATION
AL

[Satyam Khare

9868341052

07/10/2024

INA

IDECREE

INA

INA

[Execution (Comm.)/26/2024

[25/01/2024

[Vs Dhruv Kumar|
|Sinha

[Raj Bala TanwarlSita Ram Thakur

9810651595

08/10/2024

INA

ISATISFIED

INA

INA

7

[SH. SANJAY JINDAL, DISTRICT]
NUDGE (COMMERCIAL COURT)

WEST

ICIV DJ

ICS (COMM)/19/2022

l03/01/22

SUN BROADCAST]
[EQUIPMENTS PVT LTD V:
M/S VISION 9 AND ANR

IKAPIL KHER

9897549348

12/11/24

044

[NA

IDECREED

INil INil

CS (COMM)

ICS (COMM)/484/2022

08/06/22

[SARABJIT SINGH BEDI Vs
[SARTHAK SACHDEVA

ISANGRAM
ISINGH

9990785147

a/11/24

INA

IDECREED

INil INil




DISTRICT

COURT ROOM

CASE TYPE

[CS (COMM)

CASE NO.

IOMP (COMM.)/2/2022

DATE

REGISTRATIO RESPONDENT NAME
N

03/01/22

IGTL INFRASTRUCTUR
[PVT. LTD. Vs JOGINDER
IPAL DHALL

OFPETITIONER NAME VSADVOCATE

IRAJESH
IBHATIA

ADVOCATE
MOBILE
NUMBER

9899549996

DATE
DECISION

[25/11/24

OFDAYS FOR DISPOSALWHETHER

1057

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

IDISMISSED

OFDATE OFNUMBER AC
EXECUTIO OF DAYSSE!
/N OFFOR
DECREE  EXECUTI
ON OF

IOMP (COMM)

ICS (COMM)/840/2022

18/10/22

ICANARA BANK Vi
ISHAHID KHAN

IRAJESH
IKUMAR

7530842787

26/11/24

INA

IDECREE

INil INil

(CS (COMM)

ICS (COMM)/277/2020

21/10/20

APJEET SINGH Vi
JAGDISH PRASAD SAINI

ISURENDER
IKUMAR

0810464682

0/11/24

1501

[NA

IDECREED

INil INil

18

SH. AJAY GUPTA, DISTRICI]
VUDGE (COMMERCIAL COURT)

WEST

ICS (COMM)

ICS (COMM)/846/2022

[22-10-2022

IRAKESH
VIJAY

KUMAR V¥

SYED  AJMAL
IHASAN

0210470402

18-11-2024

ICONTESTED

ICS (COMM)

ICS (COMM)/685/2023

18-09-2023

[PUNJAB
BANK Vs
IKAUR

NATIONAL
MANPREET]|

IRAVINDER
IGUPTA , DEEPA|
IGUPTA

9312292558

25-11-2024

ICONTESTED

ICS (COMM)

ICS (COMM)/237/2020

26-09-2020

ISATISH KUMAR Vs M/SDEEPANSHU

BIRD CLOTHING ANDY
IANR.

IGOLA

7838406157

[30-11-2024

ICONTESTED

9

ISH. NARESH KUMAR MALHOTRA |
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

WEST

ICS (COMM)/365/2020

ICS (COMM)/365/2020

104-12-2020

IGAUTAM RANA \E
[PRAMOD BAJAJ

[22-11-2024

ICONTESTED

ICS (COMM)/189/2022

ICS (COMM)/189/2022

04-03-2022

[M/S SUSHIL AGENCIES
s M/S  RADHIKA
[ORGANICS PVT. LTD.

[20-11-2024

ICONTESTED

ICS (COMM)/819/2022

ICS (COMM)/819/2022

12-10-2022

IM/S NIDHI ASSOCIATES
[PVT. LTD. Vs AMIT]]
IOBEROI

11-11-2024

ICONTESTED

ICS (COMM)/905/2022

ICS (COMM)/905/2022

[16-11-2022

[THE STAR PRINTS PVT,
ILTD. A PRIVATE LTD. CO,

s UNITED FLEXIPACK|
[PVT. LTD.

[27-11-2024

ICONTESTED

ICS (COMM)/880/2023

ICS (COMM)/880/2023

02-12-2023

IRAJESH ARORA Vs GOLD|
ISTAR DRY OFFSET PVT|
[LTD.

l05-11-2024

ICONTESTED

ICS (COMM)/188/2024

ICS (COMM)/188/2024

22-02-2024

IM/S SAMCHEM INDIA|
PVT. LTD. Vs M/§
IAISHWARYA
[HEALTHCARE

28-11-2024

ICONTESTED

ICS (COMM)/359/2024

ICS (COMM)/359/2024

[23-04-2024

M/S PROFESSIONAL
IMPEX PVT. LTD. VS m/§
IASIS INDUSTRIES LTD.

21-11-2024

ICONTESTED

ICS (COMM)/465/2024

ICS (COMM)/465/2024

29-05-2024

[RAJKAMAL PLYWOOD|
[INDIA Vs ATY
[BUILDLINE PVT. LTD.

06-11-2024

ICONTESTED

20

[SH. ANURAG SAIN, DISTRICT]
VUDGE (COMMERCIAL COURT)-01

INEW DELHI

ICS(COMM)

[727/2019

[17.12.2019

IM/S B K GARG ISPAT PVT |
ILTE. VS. VIPIN GUPTA

S C SINGHAL

9810061558

21.11.2024

1801

[YES

IDISMISSED

INil INil

IRECOVERY|




DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOCATE ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER AC
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSE
N

NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION SETTLED) DECREE EXECUTI
TOOK PLACE ON OF
TPIN GUPTA VS. M/S B 9868011459 [21.11.2024 939 IDISMISSED [COUNTER
IGARG ICLAIM

ICOUNTER CLAIM 12/2022 27.04.2022

IOMP(COMM) [123/2019 [11.07.2019 INORTHERN RAILWAY VS|SHYAM 9810211123  [12.11.2024 1951 INO IDISPOSED INIL INIL U/S 34
IALCON BUILDERS ANDSUNDER
[ENGINEERS PVT.LTD. |GANGWAR

21 [SH. VIDYA PRAKASH, DISTRICI] 5 IOMP (COMM.) 135 / 2023 20.10.2023 IAMIT RAIL CARGO|SH. ALOK|9811338691 |11.11.2024 389 INA ICONTESTED [NA INA U/S 34
WUDGE (COMMERCIAL COURT) [THROUGH PROP. AMITIMISHRA IARBITRATI
ICHANNA VS. UNION O ION &
[[INDIA ICONCILIAT]
[ON ACT|
ICS (COMM.) k37 / 2023 02.08.2023 IM/S ATA FREIGHT LINESH. SUSHANT|9971133684 [12.11.2024 l469 INA ICONTESTED INA INA ISUIT FOR|
[[NDIA PVT. LTD. VS. M/SSINGHAL IRECOVERY/|
ILSLS LOGISTICS PVT|
[LTD.
CS (COMM.) 14 / 2023 04.01.2023 [M/S MUTHOOTTU MINISH. ARUN|9810548558 [28.11.2024 605 INA ICONTESTED INA INA [SUIT FOR)|
[FINANCIERS LTD. VS. |[FRNACIS IRECOVERY/|
[RAJ BALA
ICS (COMM.) 354 / 2020 27.07.2020 [FUTURESTEP ISH. VIREN[0433433333 [29.11.2024 1594 INA ICONTESTED INA INA ISUIT FOR|
[RECRUITMENT IBANSAL IRECOVERY/|

[SERVICES PVT. LTD. VS.
[SHIPRA LEASING PVT|

ILTD.
ICS (COMM.) 1355 / 2020 27.07.2020 [KORN FERRY|SH. VIREN[9433433333 [29.11.2024 1594 INA ICONTESTED INA INA ISUIT FOR|
[NTERNATIONAL INDIABANSAL [RECOVERY/|

[PVT. LTD. VS. SHIPRA
ILEASING PVT. LTD.

22 |SH. VINEETA GOYAL, DISTRICT] by [Suit for recovery ICS (COMM)/64/2018 0/12/18 [TULT P TECHNOBHUSHAN 0899898765 [26/11/24 2178 YES [DECREED INil INil SUIT FOR)|
WUDGE (COMMERCIAL COURT)-03 [ENGINEERS Vs R DKAPUR IRECOVERY/|
ERMA AND CO (P) LTD U/S 17 OH
ICPC
[OBJECTION PETITION U/S 34 OFOMP (COMM)/94/2019 __ [27/05/19 IMITTAL PROCESSORS (P)B S MATHUR _ |[Not available [26/11/24 2010 INO [PETITION [Nl INT IOBJECTIO
JARBITRATION & CONCILIATION]| [LTD Vs CENTRAL IALLOWED N
IACT ICOTTAGE INDUSTRIES IPETITION
ICORPORATION OF INDIA| U/S 34 OH
ILTD IARBITRATI
Section 9 of arbitration &OMP (I) (COMM)/294/2024[28/10/24 M/S MASSIVEPRATEEK 90818451124 [26/11/24 29 INO IDISPOSED INil INil Section 9 of|
conciliation Act [RESTAURANTS PRIVATEKUMAR larbitration
[LIMITED Vs M/S 8
[PACIFIC HOSPITALITY conciliation
Act
ISuit for recovery ICS (COMM)/355/2022 18/04/22 IMINOSHA INDIA LTD. VsGorang Goyal [8397056493 [29/11/24 956 IYES IDECREED INil INil ISUIT FOR|
A SQUARE DIGITAL IRECOVERY|
[PRESS ANR. U/S 17 OR
ICPC
Suit for recovery ICS (COMM)/378/2021 18/09/21 [YASHICA INC Vs |[SURENDRA 9013360534 [30/11/24 1169 [YES IDECREED INil INil [SUIT _ FOR|
[SUNSHINE HYDRAULICSNATH IRECOVERY|
[[NDIA PVT LTD IU/S 17 OR
ICPC
23 [MS. SAVITA RAO, DISTRICTSOUTH 12, New Court Block-I ICivil Suit ICS (COMM)/76/2024 l15/02/2024 [Bright Electn‘calanglgh. Kundan|892952824 |05/11/2024 #VALUE! [Yes [Decreed INA INA Suit for]
VUDGE(COMMERCIAL COURT) [Engineerings Vs RakeshfSingh [Recovery
[Kumar
12, New Court Block-1 [Petition U/s 34 of the Arbitration &ARBTN/11/2019 22/03/2019 IM/S DSC LTD Vs M/S G4SSh. Deepakio811231287 [06/11/2024 #VALUE! INA IDisposed INA INA [Petition U/:
IConciliation Act ISECURE SOLUTIONSKhurana 134 of thel
INDIA) PVT. LTD. |Arbitration
&
IConciliation
12, New Court Block-I [Petition U/s 34 of the Arbitration &OMP (COMM.)/52/2023 24/08/2023 IGMTD BSNL  HIS. s Sangeeta9953994696 [19/11/2024 #VALUE! INA IDisposed INA INA [Petition U/
IConciliation Act [HARYANA Vs SURESH|Sondhi 134 of thel
[KUMAR SECURITY| |Arbitration
IAGENCY 8

IConciliation




COURT DISTRICT COURT ROOM CASE TYPE CASE NO. DATE OFPETITIONER NAME VSADVOC/ ADVOCATE DATE OFDAYS FOR DISPOSALWHETHER NATURE OFDATE OFNUMBER A(
REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION

N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF

24 [MS. ANURADHA SHUKLA! 6, New Court Block-1 ICommercial ICS(COMM)378/2021 l20-11-21 TIQUE ENGINEERS P 9899680743 |05-11-24 ICONTESTED INOT FILED (Civil
[BHARDWAJ, DISTRICT] [LTD VS EES PROJECTSKUMAR JAPPLICA (Suit/Suit
HUDGE(COMMERCIAL COURT) [PVT LTD IBLE fforRecovery

25 [SH. SANDEEP YADAV ISOUTH 17, New Court Block-T ICommercial IOMP (COMM)/53/2022 11-9-22 [PENSION FUNDSHASHANK 9810333908, [18/11/2024 740 INA IContested INA INA [Arbitration

IREGULATORY AND|DIXIT(P) 9899867235 &
IDEVELOPMENT IConciliation
IAUTHORITY Vs MUNISH]| lAct, 1996
IMALIK 34

17, New Court Block-T ICommercial IOMP (COMM)/54/2022 16/11/2022 INATIONAL PENSION|SHASHANK 9810333908, [18/11/2024 733 INA IContested INA INA |Arbitration
ISYSTEM TRUST VSDIXIT(P) 9899867235 18
IMUNISH MALIK AND| IConciliation
IANR lAct, 1996~

B4

17, New Court Block-T ICommercial ICS (COMM)/326/2020 26/10/2020 [EMU LINES PVT LTD VSUDAY 9810868162 [19/11/2024 1485 [Yes IContested INA INA [Recovery of]
ISEATRANS AGENCIESKUMAR(P) [Money--74
[PVT LTD

26 [SH. SANJEEV KUMAR SINGH,SOUTH INIL

[COMMERCIAL COURT.

27 |SH. LOKESH KUMAR SHARMA,SOUTH l10, New Court Block-1T ICommercial ICS/COMM/330/2019 20-5-19 SHAILESH KUMAR[SH.  TUSHAR/9873749711 [20-11-24 2011 E [DECREED F 365 [SUIT _FOR|
IDISTRICT JUDGE(COMMERCIAL/ [SINGH VS YOGESH SIKKA|PARASHAR IRECOVERY/|
ICOURT)

o, New Court Block-IT ICommercial ICS/COMM/41/2022 13-1-22 [UNITED ENGINEERS VSSH. PRAVEEN|9818059216 [30-11-24 1052 S IDECREED F 1365 ISUIT FOR|
[MEDIVISA DIAGNOSTIQRAWAL IRECOVERY/|
ICENTRE
l4o, New Court Block-II ICommercial ICS/COMM/79/2022 24-1-22 [DELHI BLUE POTTERYSH. PRAVEEN|9818059216 [30-11-24 1041 F IDECREED F 1365 [SUIT FOR]
[TRUST VS M/S MEDIVISARAWAL IRECOVERY/|
[DIAGNOSTIC CENTRE
28  [SH.LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 ICS DJ 1476/2018 l03-10-2018 SYNERGIC TRAILER ANDPRADEEP 9810293295 [13-11-2024 2233 - IDECREED = -

IAUTO SOLUTION PVITAPARIA
[ILTD Vs PRAKASHAMAN LEEKHA
[KELKER

ICS(COMM) 195/2019 23-07-2019 M/S GLOBAL BAGSMOHD. SAJID &9810122373 [23-11-2024 11950 - IDECREED - -
IACCESSORIES TRADINGAMIT GOEL
[PVT. LTD. Vs M/S C.P|
ORLD LINES PVT. LTD.

ICS(COMM) 649/2023 13-07-2023 IARVIND LUNIA VSRHEA LUTHRA917079999 [30-11-2024 I506 = IDECREED F- -
MOHMAD KAMRAN & SANJAY]|
IGUPTA
29 |MS. NEELAM SINGH, DISTRICTSOUTH-EAST " ICommercial Suit ICS (COMM)/765/2023 [18.08.23 [DUGAR OVERSEASASHUTOSH  |N/A l0g4.11.24 liaa Yes [DECREED [ [
WUDGE [PRIVATE LIMITED VSNAGAR

[ENETSTUDIOZ INC.
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MEDIATION  SETTLED) DECREE  EXECUTI
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ICS/COMM/442/2021 12.10.21 IPUNJAB PLYWOOD VSJ|VIJAY IN/A 05.11.24 1129
M/S FAALCONCONCEPTS [CHANDRA JHA

ICS/COMM/402/2021 20.09.21 ICICO TECHNOLOGIES VSJABHINAY IN/A 08.11.24 1145 [Yes IDECREED F -
[M/S RITHWIK PROJECTS

I30 [SH. AJAY KUMAR JAIN ISOUTH-EAST ko ICOMERCIAL SUIT ICS (COMM)/325/2022 28.03.2022 [INDIAN ENERGYWEEWAN 0830827233 |04.11.2024 952 IYES IContested - -
[EXCHANGE LIMITED VSBALLAV PANDA|
BHL FOREX AND|

[FINLEASE LIMITED

ICOMERCIAL SUIT ICS (COMM)/88/2021 09.02.2021 SAURABH RAJPUT Vs MSRAJAN TYAGI 9958523388 [08.11.2024 1368 [YES IContested - -
ALCOTT TOWN
[PLANNER PVT LTD

ICOMERCIAL SUIT ICS (COMM)/1037/2022 20.10.2022 [BHUSHAN  DEALMARKHIMANSHU 8750618722 [16.11.2024 758 [YES IContested - -

IPRIVATE LIMITED VSGARG
JAMNA CONSTRUCTION,|
[PRIVATE LIMITED

ICOMERCIAL SUIT ICS (COMM)/479/2023 18.05.2023 M/S ARUNARVIND 9810308483 [22.11.2024 554 [YES IContested - -
[INFRASTRUCTURES IDHINGRA
[[NDIA PVT. LTD. Vs M/§
[HUAWEI

TELECOMMUNICATIONS
IPETTITON U/S 34 MP (COMM.)/63/2023 03.07.2023 ICONTAINER IRISHI Kl9891920235 [23.11.2024 I509 INO IContested - -
ICORPORATION OF INDIAAWASTHI
s SANJAY RANA|
ISECURITY AGENCY

ICOMERCIAL SUIT ICS (COMM)/624/2023 06.07.2023 IM/S EKTA ENTERPRISﬁgUMIT 10911953200 [29.11.2024 [512 IYES IContested F- -
s M/S MILLENNIUMISHARMA
IAUTOMATION PRIVATE

[LIMITED

131 [MS. ANU GROVER BALIGA ISOUTH-EAST INIL

132 [SH. BHUPESH KUMAR ISOUTH-EAST 22 ICOMMERCIAL CASE IOMP (COMM.)/13/2020 27-01-2020 M/S OMAXE NEWMUKTI BODH 9810823566, [11-11-2024 1750 [YES (Contested - -
ICHANDIGARH

[DEVELOPERS PVT LTD V:
IM/S FLYBOY AVIATION|
[PVT LTD
ICOMMERCIAL CASE ICS (COMM)/621/2023 05-07-2023 [HEINRICH IFIROZ ALAM 9891453875 [27-11-2024 511 [YES IContested - -
ICORPORATION INDIA
[PVT. LTD. Vs SANIYA

MUSHARRAT SAJID|
[KHAN AND ANR.
ICOMMERCIAL CASE ICS (COMM)/705/2023 25-07-2023 [LENSKART  SOLUTIONSPUNEET BAJAJ 981 1 700978 |06-11-2024 la70 [YES IContested - -

[PVT. LTD. AND ANR. V:
IMR. SAURAV DEB

ICOMMERCIAL CASE ICS (COMM)/1003/2023 25-10-2023 ISTATE BANK OF INDIA VSVIJAY 9810210832 |08-11-2024 380 IYES IContested - -
[DANISH QUAMAR IPRAKASH




DISTRICT

COURT ROOM

CASE TYPE

ICOMMERCIAL CASE

CASE NO.

ICS (COMM)/312/2024

DATE

OFPETITIONER NAME VSADVOC/

REGISTRATIO RESPONDENT NAME

N

[25-04-2024

[SANIYA MUSHARRA
ISAJID KHAN AND ANR|
s HEINRICH]
ICORPORATION INDIA
IPVT. LTD. AND ANR.

ADVOCATE
MOBILE
NUMBER

9891453875

DATE
DECISION

[27-11-2024

OFDAYS FOR DISPOSALWHETHER

PRE-
INSTITUTION
MEDIATION
TOOK PLACE

NATURE
DISPOSAL
(CONTESTED
SETTLED)

(Contested

OFDATE OFNUMBER ACT

EXECUTIO OF DAYSSECTION

/N OFFOR
DECREE  EXECUTI
ON OF

133

MS. NEERA
[IDISTRICT
ICOURT)

BHARIHOKE,
JUDGE(COMMERCIAL

ISOUTH-EAST

b3

ICOMMERCIAL CASE

ICS (COMM)/342/2020

23-10-2020

M/S MAGNUMHEMANT _ RAJ|
[DESTINATION PHALPHER,

IMANAGEMENT PVT. LTD)
s M/S DE GRANDH
SPORTS PVT. LTD.

jo11-
49094148

16-11-2024

1485

[YES

ICONTESTED

ICOMMERCIAL CASE

ICS DJ/337/2021

[26-03-2021

THE YELLOW  COINPARVESH
ICOMMUNICATION  PVT[[3ANSAL
[LTD. Vs RISSALA|
[ELECTRIC MOTORS PVT,
ILTD.

8010909016

[14-11-2024

1329

ICONTESTED

ICOMMERCIAL CASE

ICS (COMM)/1065/2022

[31-10-2022

[UFLEX LIMITED Vs M/SRAJEEV
[SHIV TRADINGAGARWAL
ICORPORATION

9810028877

07-11-2024

738

[YES

ICONTESTED

ICOMMERCIAL CASE

ICS (COMM)/10/2023

04-01-2023

IM/S ABHISHEK|DIGGAJ
[ENTERPRISES VSPATHAK
IMUNICIPAL

ICORPORATION OF DELHI

26-11-2024

692

[YES

ICONTESTED

ICOMMERCIAL CASE

ICS (COMM)/422/2023

03-05-2023

NE97 GAURAV JAIN
ICOMMUNICATIONS LTD
s R. SANTHOSH

25-11-2024

572

ICONTESTED

B4

[MS. NIRJA BHATIA, LD. DISTRICT]
PUDGE (COMMERCIAL COURTH|
7)DIGITAL, SOUTH-EAST, SAKET
ICOURT

ISOUTH-EAST

Bo

ICS(COMM)

446/24

28.05.2024

IState Bank of India V/S Mr[KK Singh
[Shukla

9810343732

04.11.2024

160

[Decreed

ICS(COMM)

b57/23

08.06.2023

IAthlesis EOK V/S ManulShahyar Khan
Sawhni

9999214587

12.11.2024

1523

[Rejected

ICS(COMM)

U71/22

[20.05.2022

IM/S  Elnova
/SM/S
IComputers

Pvt Ltd|Rajeev Nayan
Trimling

9899396765

[14.11.2024

580

[Decreed

ICS(COMM)

06/24

[14.02.2024

[Kenneth  Arunpaul  V/SH.K. Shekhar

IDinesh Goel

9810767301

18.11.2024

278

[Rejected

ICS(COMM)

b64/24

08.04.2024

[State Bank of India V/SAmit Chawla
[Dalip Singh

9312965659

19.11.2024

[225

Decreed

[CS(COMM)

B85/22

21.04.2022

[Shree Baba SomNath V/§|-Mohd Absar
[Roots Cooling

9999535003

[23.11.2024

947

[Dismissed

ICS(COMM)

[1180/22

07.12.2022

IM/S Roots Cooling V/§rVaibhav Sethi
[Shree Baba Somnath

9999198933

[23.11.2024

717

[Dismissed

ICS(COMM)

348/22

08.04.2022

[Indian Overseas Bank V/SMunish Chandery
[Uma Prakash WJoshi

7838780000

[25.11.2024

962

[Dismissed

135

SH. RAJ KUMAR TRIPATHI,|
IDISTRICT JUDGE(COMMERCIAL
ICOURT)

ISOUTH-EAST

B9

ICS COMM

780/23

22.08.2023

MS SARASWATIM S REHMAN
[PATELPROPRIETOR  OF
ALHIRA  MARKETING
S DEARCH ARCHITECH

9891080639

ILTD

06.11.2024

l4a3

INO

[DISPPOSED

INO INO
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20.11.2024 1410 IALLOWED

IOMP (COM) /2021 [11.01.2021 IMD SALEEM KHAN V! 7503208181

IANISHA KHAN IPUT

IOMP (COM) 69 20.07.23 [INDIAN RAILWAYSHARSHITA 9811026362 [30.11.2024 500 INO IDISMISSED INO INO
ICATERING & TOURISMIAGARWAL
ICORPORATION LIMITED
S DEEPAK & CO

136 [SH. PITAMBER DUTT, DISTRICTEAST o9 IRECOVERY [153/2021 10-09-2021 IM/S INDIAN INDUSTRIALJRAJIV KUMAR].- 18-11-2024 1163 [YES ICONTESTED INIL INIL
WUDGE (COMMERCIAL COURT) SECURITY SERVICETOMAR
[PVT.LTD. VS. M/S LIFEVS.NEERAJ
[NSURANCE TYAGI
ICORPORATION OF INDIA
P09 ISECTION 34 7/2024 14-05-2024 R K SAHOO VS. SANDEEPVARUN BHATI|.- 08-11-2024 184 INO ICONTESTED INIL INIL
IAGARWAL & ANR [VS. TABARAK|
[HUSSAIN

P09 IRECOVERY [234/2021 02-12-2021 oM BALAJEESUNIL - 05-11-2024 1063 [YES ICONTESTED INIL INIL
IAUTOMOBILE INDIADWIVEDI VS|
[PVT.LTD VS.M/SROHIT
IGREAVES COTTON LTD. |[CHANDRA

o9 IRECOVERY 1307/2023 21-08-2023 M/S PVR SYSTEMSRAHUL  NEGI|.- 23-11-2024 457 [YES ICONTESTED INIL INIL
IPVT.LTD VS. M/S V.S.MVS. HARSH]
[TECHNOLOGIES ISHARMA
[PVT.LTD.

09 IRECOVERY 151/2022 [23-05-2022 ISACHIN VERMA VS. THERIYA KUMARI|.- 23-11-2024 901 [YES ICONTESTED INIL INIL
[HANDCRAFT [VS.  VAIBHAV|
ISURI

09 IRECOVERY 197/2024 08-07-2024 IMAHAMAYA [SWADESH - 23-11-2024 135 [YES ICONTESTED INIL INIL
[ENTERPRISES VSMAHABIR
[PRABHAT ENTERPRISES |BANSAL VS|
|A.P. SHARMA

P09 IRECOVERY 167/2021 [22-09-2021 M/S PARASNATHIKUNDAN - 23-11-2024 1156 YES ICONTESTED INIL INIL
[LOOMTEC PVT. LTD. VS/SINGH A\
M/S MICAPLY [RAJESH
IKUMAR

P09 IRECOVERY k6/2020 27-09-2018 M/S C AND S HIMOINSASHRUTI GUPTA[- 08-11-2024 2231 [YES ICONTESTED INIL INIL
[PVT.LTD VS. RAJ POWERVS. A K. PASHA
[PROJECTS

137 [MS. RUBY ALKA GUPTA, DISTRICTIEAST o1 ICS Comm 4/2021 05-04-2021 IM/S  BANSAL SALESABHISHEK 9811114489  |27-11-2024 1327 [YES IDECREED [27-11-2024 [0 (o
WUDGE (COMMERCIAL COURT) ICORPORATION PVT. LTDJAGGARWAL ame day)
S M/S  SWASTIK|
[ENTERPRISES

138 [SH. SANJEEV KUMAR MALHOTRA,NORTH EAST 201, New Building KKD ICS(COMM) 3/24 04.01.2024 [BANK OF BARODA VSUMESH JOSHI (9910568669 [05.11.2024 306 - ICONTESTED No F
[DISTRICT JUDGE (COMMERCIAL)- TANISH BANSAL [Execution
o1 ffiled till date]

ICS(COMM) [14/2024 23.01.2024 [BANK OF BARODA VS[UMESH JOSHI [9910568669 [05.11.2024 287 F ICONTESTED No F
[RAJNI BANSAL [Execution
ffiled till date

ICS(COMM) 51/2022 04.06.2022 IRAJ KUMAR SARASWATRAJIV BAKSHI [9891695725 [11.11.2024 891 F ICONTESTED No F
S SMT FALAK NAAZ AND| [Execution
[OTHERS ffiled till date

ICS(COMM) l54/2022 04.06.2022 [SARASWAT GARMENTSRAJIV BAKSHI [9891695725 [11.11.2024 891 - ICONTESTED IN/A I
[PVT LTD VS SMT. FALAK|
INAAZ
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ICS(COMM) 24/2022 12.04.2022 [RATI RAM VS. HITACHIPRASHANT 0811996757 [23.11.2024 956 ICONTESTED No
[PAYMENT SERVICES PVT[SHARMA [Execution
ILTD ffiled till date]
ICS(COMM) I58/2023 07.06.2023 SHIV SHAKTI PRODUCTSS. GHOSH 0811586140 [26.11.2024 538 - ICONTESTED No I
[LIMITED VS. THE NEW| [Execution
[NDIA ASSURANCE CO| ffiled till date]
[LTD.
139 [SH. BRIJESH KUMAR, DISTRICTSHAHDARA 301, New Court Building/CS(COMMERCIAL) ICS (COMM) 145/2023 [17.03.2023 [DEHRA METAL TECHSHELLY JAIN [9999260162 [04.11.2024 598 days [YES IDISMISSED [EXECUTIO [NO
WUDGE, (COMMERCIAL COURT) ISHD/KKD/Delhi [PVT. LTD. VS. NAVJYOT]| N NOT|
[POWER SYSTEM LLP [FILED
Bo1i, New Court Building|CS(COMMERCIAL) IMISC. DJ/535/2024 131.07.2024 M/S SUPER SALESLEGAL 9818999686 [11.11.2024 13 days [YES IDISMISSED [EXECUTIO [NO
ISHD/KKD/Delhi ICORPORATION VS|/KNIGHTS LA N NOT|
[KESHAV HOSIERY [FIRM [FILED
301, New Court Building/CS(COMMERCIAL) IOMP (I) (COMM) 3/2024 [29.02.2024 BELLPLUS MEDIA PVTJAKANKSHA 9717321989  [14.11.2024 398 days [YES IDISMISSED [EXECUTIO NO
ISHD/KKD/Delhi [LTD. VS. INDUCKT|SISODIA N NOT|
IGROWTH ACCELERATO [FILED
[PVT LTD.
301, New Court Building/CS(COMMERCIAL) ICS (COMM) 116/2024 14.02.2024 [SUNITA KHANNA VS. M/SM. A. KHAN 9312610477 [21.11.2024 197 days [YES IALLOWED [EXECUTIO [NO
ISHD/KKD/Delhi [NATIONAL TEXTILE| N NOT|
ICORPORATION LTD. [FILED
Bo1i, New Court Building{CS(COMMERCIAL) IMISC. DJ/583/2024 17.08.2024 [HARISH MITTAL VSJABDUL 9810643601 [22.11.2024 1381 days [YES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi [KISHAN GOPAL RATHI  [SHAMIM KHAN| N NOT|
[FILED
01, New Court Building/CS(COMMERCIAL) ICS (COMM) 513/2023 [12.10.2024 IANKIT JAIN VS. SHIVAMIABHA VIJAYAN (9953335792 [27.11.2024 903 days IYES IDECREED [EXECUTIO NO
ISHD/KKD/Delhi [UDYOG PVT LTD. N NOT]
[FILED
4o [MS. KIRAN BANSAL, DISTRICTSHAHDARA ICommercial ICS (COMM)/506/2023 l10-10-2023 IPUNJAB [SUNAV RASTOGI 7838389845 06.11.2024 38 [Yes [DECREED [Execution not filed [nil
WUDGE, (COMMERCIAL COURT) INATIONAL
IBANK Vs
IKAMAKSHI
IMAHAJAN
ICommercial ICS (COMM)/630/2023 18-12-2023 IMASTERJI [Rahul Dadwal 9010293352 25.11.2024 43 [Yes IDECREED [Execution not filed il
IGARMENTS
(THROUGH
IKARTA
IPRDEEP
41 [SH. SANJAY SHARMA-II, DISTRICTSHAHDARA INIL
PUDGE, COMMERCIAL COURT
42 SH. PAWAN KUMAR MATTO DJSSHAHDARA ICS (COMM)/342/2023 [VISHAL BATRAlI8-07-2023 S. K. SINGH 9811161525  [30-11-2024 l501 DAYS F IDECREED [Execution
COMM-04) VS MUNICIPAY ot filed til
ICORPORATION date
|OF DELHI
k3 [MS. PREETI AGARWAL GUPTANORTH-WEST INIL
IDISTRICT JUDGE, (COMMERCIAL]
ICOURT)
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REGISTRATIO RESPONDENT NAME MOBILE DECISION PRE- DISPOSAL EXECUTIO OF DAYSSECTION
N NUMBER INSTITUTION (CONTESTED /N OFFOR
MEDIATION  SETTLED) DECREE  EXECUTI
TOOK PLACE ON OF
44 [SH.VINOD YADAV INIL
k5 [SH. AMIT KUMAR, DISTRICT JUDGE,NORTH INIL
ICOMMERCIAL COURT
W6 [SH. UMED SINGH, DISTRICTNORTH INIL
VUDGE (COMMERCIAL)




SH. PANKAJ GUPTA, DISTRIC
WUDGE (COMMERCIAL)
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ON

ICommercial Suit ICS COMM. 69/2024 07.02.2024 IAG TRADERS VS BUDDLYAKUL 9873730409, |06.11.2024
[RETIAL PRIVATE LTD. IMEHANDUR, (9667538600 SUIT
[VANDANA
603 ICommercial Suit ICS COMM. 463/2023 11.02.2022 TDHYA VS KAPIL YADAV JATIN, RAKESH[9899934315, [14.11.2024 lloo7 INO IALLOWED INIL INIL IRECOVERY]|
[TTWARI 9654796886 SUIT
603 ICommercial Suit ICS COMM. 19/2024 10.01.2024 INDOLOG LOGISTICS PVI|SANDEEP 9310934697, [21.11.2024 316 IYES IALLOWED INIL INIL IRECOVERY]|
[LTD. VS LEATHER TREND|KUMAR, 8755081003 SUIT
[YONUS
ISULTAN
603 ICommercial Suit ICS COMM. 20/2024 [10.01.2024 [INDOLOG LOGISTICS PVI|SANDEEP 9310934697, [21.11.2024 316 [YES IALLOWED INIL INIL IRECOVERY/|
[LTD. VS SSMP LETHERKUMAR, 8755081003 SUIT
TREND [YONUS
ISULTAN
603 ICommercial Suit ICS COMM. 7/2024 05.01.2024 SHREE GANESH|VARESH 9811059395, [25.11.2024 325 [YES IALLOWED INIL INIL IRECOVERY/|
[INDUSTRIES VS RADHEY|KUMAR, 9711788029 ISUIT
[ENTERPRISES RAHUL
IKHANDEWAL
603 ICommercial Suit ICS COMM. 112/2024 26.02.2024 [EAGLE EYE SECURITY[PUNEET 7042607290, [28.11.2024 276 [YES IALLOWED INIL INIL IRECOVERY/|
IAND CONSULTANCY VSSRIVASTAVA, [9818615398 SUIT
[DYNAMIC ANUR LLP IBRAHMA
[INAND PRASAD
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¥8 |SH. VIKAS DHULL, DISTRIC 613 ICommercial Suit ICS (COMM)/ 542/2022 |30-11-2022 IM/S UNION BANK OFSh. Rajender9312046733 [05-11-2024 706 [DECREED IRECOVER|
WUDGE, COMMERCIAL COURT. [INDIA Vs GURU NANAK[Yadav 4
ISALES
613 ICommercial Suit ICS (COMM)/ 297/2023 08-06-2023 ICANARA BANK Vs LALITSh. Arpitf7903431804 [14-11-2024 565 IDECREED INA INA IRECOVER|
[KUMAR AGARWAL [Kishore Y
613 |Arbitration Petition IOMP (I)(COMM.)/8/2024 [20-04-2024 [Medzak Healthcare PrivatdSh Samarpi9999747409 [19-11-2024 213 IDisposed INA INA ISection ¢
[Limited Vs RioshiChauhan o
[Technologies Private] |Arbitratio
[Limited
613 |Arbitration Petition IARB. A. (COMM.)/7/2024 [12-07-2024 [Express Service Vs HERO[Sh Ravi Kant 9711941085  [26-11-2024 137 [Allowed INA INA ISection 37]
[FINCORP f
|Arbitratio
49 [SH. AMIT BANSAL, DISTRICTSOUTH WEST 614 ICOMMERCIAL SUIT ICS(COMM) 32/2024 [12.01.2024 [Preeti Anand Vs Vijay Goel [MR. VISHALj9873830292 [29.11.2024 1322 DAYS INIL IDISMISSED INIL INIL
HUDGE, COMMERCIAL COURT-03 ICHHABRA
614 ICOMMERCIAL SUIT ICS(COMM) 42/2021 06.02.2021 M/S. SUNRISEMR. ANUPAM9891629964 [30.11.2024 1299 DAYS INIL IDECREED INIL INIL
[EMBEDDED SOLUTIONSDWIVEDI
PVT. LTD. Vs M/S]
IGRAFFITI
SIGNGRAPHICS PVT|
50 [SH. RAKESH PANDIT, DISTRICTSOUTH WEST 509 ICS(COMM) [288/2023 06.06.2023 [HARISH KUMAR  VSKULDEEP 9999834393 |04.11.2024 I517 DAYS [YES ICONTESTED-
PUDGE, COMMERCIAL COURT-04 [MUNICIPAL [VERMA IDECREED
ICORPORATION OF DELH]
509 ICS(COMM) [289/2023 06.06.2023 [HARISH KUMAR  VSKULDEEP 9999834393 |04.11.2024 I517 DAYS [YES ICONTESTED-
[MUNICIPAL [VERMA IDECREED
ICORPORATION OF DELH]
509 IOMP(COMM) 6/2024 23.03.2024 SHYAM PRASAD YADAV|SUDHIR ROY [9213419165 [06.11.2024 228 DAYS INO ICONTESTED-
S AAR KAY FINLEASE IALLOWED
[LTD.
09 [EXECUTION (COMM) W72/2023 20.09.2021 [AARKAY FINLEASE VSVIKAS DEEP9899409082 [06.11.2024 l403 DAYS INO ICONTESTED-
ISHYAM PRASAD YADAV JAIN IDISMISSED
509 ICS(COMM) 253/2023 25.05.2023 SUNIL AGGARWAL VSSHARM VIR9818365011 [30.11.2024 555 DAYS [YES ICONTESTED-
IM/S AVS ENTERPRISES 'ATS IDISMISSED
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